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| TEM NO. 94 REG STRAR COURT. 1 SECTION 111
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (O No(s) . 23728/ 2015
GREATER NO DA | NDUSTRI AL DEVELOPMENT AUTHORI TY Petitioner(s)
VERSUS

COW SSI ONER OF CUSTOMVS, CENTRAL EXClI SE AND SERVI CE TAX, NO DA

Respondent ( s)
(with appln. (s) for placing addl. facts and docunents on record
and interimrelief and office report)
Date : 07/01/2016 This petition was called on for hearing today.
For Petitioner(s)

Ms. Santen Doma, Adv.
Ms. Pragya Baghel, Adv.

For Respondent (s)
UPON hearing the counsel the Court made the follow ng
ORDER

The Ld. Advocate, Ms. GQunwant Dara, appearing on behal f of
M .B. K. Prasad, Advocate-on-record has entered appearance for
the sol e respondent. She seeks tine to file vakal at nama and
counter affidavit. Be filed within four weeks.

Li st again on 8.3.2016.

( PAWAN DEV KOTWAL)
Regi strar

Signature Not Verified

Digitally signed by
Rupam Dhani j a

Dat e:

2016. 01. 07

17:31:15 I ST
Reason:



